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regarding Kerala and borders (Res.)
Kerala State Legislature
etc. Bill
[Shri Hari Vishnu Kamath] . .
S0, the first point that the hon. casion before he proceeds to legislate

Minister should clarify 1s whether this
committee that is going to be consti-
tuted is really a parliamentary com-
mittee. I would like {0 know whether
he stil] stands by what he said yester-
day, namcly that this would be a par-
liamentary ccmmittee, If he says it
is no! a parliamentary committee, then
it is well =n2 go=d, but if jt is a parlia-
mentary committee, then he is wholly
wrong and he is only bamboozling the
House.

Coming to the amendments which 1
have moved, I am anxious because the
Kerala State, which has been called
one of our problem states, a beautiful
State, highly literate State, a politi-
cally conscious State, has been in a
summary fashion, in a cavalier fashion,
deprived of the constitutional and
parliamentary privilege of having a
legislature for the conduct of its affairs
and this has been done in a manner
which wag described in various ways,
in various words, yesterday by Mem-
bers on that side and by Members of
the Opposition on this side of the
House. So, I need not go into that
matter again. I neced not reiterate
what was said yesterday. The manner
in which it has been done has been
whollv unconstitutional, wholly ille-
gitimate, wholly high-handed and 1
might say, even atrocious.

Therefore, to make amends,—or may
1 use the word prayaschitta—for the
sin or the crime or the major, if not
monumental, blunder which they have
committed with regard to Kerala, 1
apneal to Government and to the hon.
Minister to accept these amendments
of mine, because the duty of this
House is now more than twofold, and
in fac+ it is manifold, with regard to
Kerala. It is rather unhappy and un-
fortunate that we have given only one
day or a little more than a dav for the
discussion of the affair, of Kerala. It
should have been much more.

My amendment suggests or proposes
that the President shall, on every oc-

for Kerala, consult the committee
which will be constituted of Members
of both Houses of Parliament.

The idea underlying this amend-
ment is that the President, busy as he
is, a busy dignitary as he is, may
not

Mr. Deputy-Speaker: Will the hon.
Member take more time?

Shri Hari Vishnnp Kamath: 1 ‘hink
so, because there are two amend-
ments.

Mr. Deputy-Speaker: Then he will
continue on Monday. We have to
take up non-official business now.

14.31 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

SIXTY-SIXTH REPORT

Shri Hem Raj (Xangra):
move:

I beg to

“That this House agrees with the
Sixty-sixth Report of the Com-
mittee on Private Members’ Bills
and Resolutions presented to the
House on the 5th May, 1965.”

Mr. Deputy-Speaker: The question

“That this *louse s¢rees with the
Sixty-sixth Report of the Commit-
tee on Privaté Members’ Bills and
Resolutions presented to the Hous-
on the 5th May 1965.”

The motion was adoupted.

14.32 hrs.

RESOLUTION RE: DEFENCE OF
INDIAN BORDERS—Contd.

Mr, Deputy-Speaker: The Hous. wlil

now proceed with the further discus-
sion of the foldwing Resolution mov-
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ed by Shri Krishnapal Singh on the
23rd April, 1965: —

“This House is of opinion that
the arrangements for defence of
Indian borders (with Pakistan,
China and Burma) should be fur-
ther improved and their protection
should be under the overall super-
vision of the Defence Forces.”

Shri Krishnapal Singh had just be-
gun his specch on that day. He may
continue.

An hour and a half has been allot-
‘ted for this.

Shri Krishnapal Singh (Jalesar):
It is not my object, Sir, to create an
impression in this House that I am
trying to indulge in war-mongering or
that 1 want unnecessarily to create
panic. My whole object in moving this
resolution is that I want the country
to become strong., so strong that no
aggressor or no would-be aggressor
would ever try to think of coming ac-
ross our borders.

I am glad, Sir, that a few amend-
men:s have been moved, or are going
10 be moved, and I would like to make
it clear that I would be prepared to
accept the amendment which stands
in the names of Shri Shivaji Rao S.
Deshmukh and Shri Deorao S. Patil
which makes the position still more
clear.

T am glad that the Prime Minister
has made it clear this morning that
in the talks or in the negotiations for
cease-fire he would only accept an
honourable settlemant. None of us on
this side would be opposed to any kind
of honourable settlement about any
dispute,

1 am glad that the Prime Minister’s
appeal for a guarantee from the nu-
clear powers has met with some res-
ponse.

Now. before I say something about
the relative strength of the different
forces, 1 would like briefly to draw
the attention of the House to the exist-
ing situation on our borders. Our
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border, as hon. Members know, our
land border strentches to about 10,000
miles, and we have g sea cost of about
3,000 «niles., We have three countries
with  whom we have our borders:
Burma, Pakistan and China. In order
io determine what should be our
strength, what should be our prepar-
cdness, we should see how strong they
are and what sort of equipment and
what sort of forces they possess.

13848

Ag regards Burma, with whom for-
tunately we have had no quarrel yet,
and I hope that we shall always live
peacefully with our Burmese neigh-
bour, but we have to take into ac-
count what is the size of their forces
and what type of forces they have got.
According’  to the information which
I have been able to collect, theyt have
an army strength of about one hund-
red thousand men. They have a small
air force, and quite a small navy con-
sisting of frigates and other small
boats,

Pakistan, as we know, is much
stronger. They have a standing army
of about two and a half lakhs. They
have a bigger air force about there to
four squadrons of aeroplanes. They
have a navy with destroyers and other
ships; not a very big navy, smaller
than ours, but one bigger than that of
Burma. What is important is that
they have trained a large force of
guerillas and irregular troops, and they
are making good use of them.

As regards China, we know that it
has made massive preparations for
war in the past few years. They have
a standing army of over two million
men. Their air force consists of over
tw0 thousand front-line airships, most
of which are jets. And they have a
navy fairly large compared to what all
the other nations in Asia have got at
present.

I would only restrict my remarks to
the army. There is not much time,
and we don't have fo worry about
the navy at present, as the Chjnese
navy is not likely to come and worry
us for some time.
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Shri Hari Vishau Kamath (Hoshan-
gabad): Don’t be so complacent.

Shri Krishnapal Singh: They have
some submarines with tarpedo hombs
which may be of a nuisance value,
which may interest our merchant ship-
ping. But we cannot expect, in the
face of the American and other navel
forces in the seas that lie between
China and India, they would think of
bringing their naval forces near our
coast. They are always preocupied
with the American naval forces which
are so near to them, apd so I do not
think that they will ever do that.
Besides, they have a very long border
too. And although they have a large
standing army, they have also many
commitments to meet, Therefore it is
not possible for them to bring a very
large portion of their army to the
Indian border.

According to the information given
by our Defence Minister, they have
already' massed twelve to sixteen divi-
sions on our border. Pakistan j5 said
to have eight or nine divisions, be-
sides its air force. They too have
other commitments than the Indian
border, and it is not possible for them
to concentrate their entire force
against us. But we should not forget
that the combined strength of Pakistan
and China is formiduble—China alone
is formidable—and therefore, what we
have tp preparc for is to meet the
threat, the combined threat of China
and Pakistan. And il 1 may be per-
mitted to say so, if we are anxious to
maintain peace and do not want to
precipitati a war with
must foget the old Roman saying
which says “If you want peace, pre-
pare for war’. That is the only way
to keep am aggressor or people who
want to be aggressors, in check—deter
them from taking the intiative.

In the last two or three years, we
have increased the strength of our
armed forces. We have certainly im-
proved the defence of our borders.
But what we have to see js whether we
have sufficient forces to deter any
sgegressor from intruding imto our
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territory. There is no room for com-
placency. As I said, we have made
some improvements. Possibly our pre-
sent forces are quite sufficient, as has
been announced by the Defence Minis-
ter severa] times, to take care of our
borders and to mect any eventuality.
But are we prepared to deter any
would-be aggressor, any aggressor whe
intends to crcate trouble in future?
There I may say that we are not pre-
pared to that extent. We have to
make greater preparations. I cannot
praise the wisdom of those who
brought about the cease-fire in Kash-
mir or the withdrawal from Tibet.
Those are the two great mistakes we
made in the past and they are res-
ponsible for creating the situation
which we have to face today.

I must make it clear that unless we
are strong enough to launch an offen-
sive against any coumtry which tries to
give us trouble, we shall not be able
to live in peace, us things are today.
I cannot say about the future, but as
things are today, we must be prepared
not only to defend ourselves but to
ensure that if any country tries tn
give us trouble we will be able to hit
back.

Lately, quite a number of our people
have published very good articles. I
would not refer to all of them, but I
would like to rcead out an extract from
one a least. There Rear-Admiral
Karmarkar, one of our retired soldiers,
says in one of the letters published ir
the Indian Express of 22 April:

“Why have we landeq ourselves
in the present state of border
strife? Have we not learnt our
Tesson from the debacle of 1962 as
a resutt of the Chinese aggression?
First of all, there¢ were Chinese
incursions into our territory. We
talked but took no action. Then
our leaders made statements that
‘only a few thousand square
miles’ of ‘useless’ land was oceu-
pied by the Chinese”.

Further on, he says:

“Now our sabre-rattling neigh-
bour ottupfes our territory and
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refuses to be dislodged, except by
fighting. Why were they allowed
to encroach, in the first instance?
Have we no border patrols? Have
we no military intelligence system
which could warn us? So now we
have suddenly decided to take ac-
tion. We have approachad the
UN naming the aggressor. What
is the use? Let us smack him
down and lct him go to the UN
and complain saying that he walk-
ed into our territory and was kick-
ed out bag and baggage and that
he feels very hurt and painful in
the hind quarters”.

This is soldier’s language. But the
purpose of my moving this Resolution
is to impress upon the Government
that we should bc strorfg enough to
take the offensive if uny country tries
to give us trouble.

As regards the strength of our armed
forces, I have already said there is a
good deal of improvement but g lot
more remains to be done. We have to
recall what happened in the beginning
of the last war. The Indian Army
was only 175,000 strong. Within three
years, its strength rose to over 2 mil-
lion men, it was equipped fully and
whenever and wherever it went into
battle, it fought and won laurels. What
is more, India was not a debtor; India
had, T think, Rs. 1,100 crores of sterl-
ing balances in London after the
Second World War.

So this kind of anxiety on our part
that we should be able to build a
strong army and build up our defen-
ces properly. One of the reasons why
we have not been able to do it and
why we are hesitating is that we are
trying {o do too ‘many things at a

time. It is time that Defence re-
ceived the highest priority at the
hands of our Government and this

Parliament.

There are two ways of calculating
the strength of our armed forces. One
is by measuring the strength of our
neighbours. Capt. Liddel Hart, an
authority on militery matters has es-
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timated that for defence alonc one
should have two-thirds of the strength
of one's enemy. The same authority
says that another way of calculating
the strength of our armed forces is
by measuring the ratio of the length
of the border with the men we re-
quire. If we want to defend, as
1 have said already, we need two-
thirds the strength of our neighbour,
but since we have to prepare for tak-
ing the offensive, we need an overall
strength of three times the strength
of our ncighbour. That alone can en-
able us to ensure a safe defence. The
other method by which we can cal-
culate the required strength of our
forces is by measuring the ratio of
men to mile. We have a land fron-
tier of 10,000 miles. There was a
time when they used to have 10,000 to
15,000 men to a mile in good old days
That has been gradually reduced. It
came down to 7,000 or 6,000 in the
Boer War and other wars. Then in
the last war, it was reduced, with im-
proved weapons and greater mobility,
to 700 or 600 men to one mile
Nowadays., provided they have good
weapons, cven 250 or 200 men to A
mile would be enough to defend the
borders safely, but if we have less
than that, we cannot ensure the secu-

rity of our borders. We need that
manpower on the border itself.
Then we need reserves, and the

strength of the reserve, which is more
important, should be at least 50 per
cent of the troops on the borders. In
addition to that, we have to have rec-
ruitz, for replacement of casualtics and
for relief to our troops on the fron-
tier. Therefore, when we calculate
the strength of our armed forces we
have to build a strength which would
enable us to protect our fronticrs
eflectively.

Another point which we have to re-
member is that we have to have mo-
bile reserves. I do not know what
the present arrangement is. but Russia,
which has a tremendous and huge
army, of over 300 divisions ha? ten
air-borne divisions in its armed forces.
I do not know what the present
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strength of our air-borne forces js,
but I would like the Government to
increase it as much as they can. Rus-
“ia has over 7,000 transport planes.
We cannot afford to compete with her,
yet we should have a sufficiently
strong air-borne force. That is extre-
mely important.

Defence of

As regards our equipment, I think
we are still deficient in equipment for
night fighting. 1 do not think we
have yet been able to evolve or in-
vent very effective infra red equip-
ment which is used in nights. In ad-
dition to that, other countries have
artificial moonlight and other me-
thods of illuminating the battle field
at night.  Night, of course, is the
time when most of the important ope-
rations are conducted. Therefore, 1
would like to emphasize that Govern-
ment should have sufficient equip-
ment for fighting at night.

Another important matter is the me-
chanised and armoured carriers for
our patrols on the border, besides am-
phibious vehicles. In Kutch we were
told the other day that the weather
was so bad that no ordinary vehicle
could move there. I believe that
other countries possess not only amphi-
bious vehicles but also hopping vehi-
cles which can go to any type of ter-
rain.  So, when we are faced with
such unfriendly neighbours, we must
hav, sufficiently good equipment.

Another very important point is the
training of our guerilla forces. Pakis-
tan and China have very efficient gue-
rilla forces. Fortunately we have on
our borders a large number of ex-
servicemen living, people who can be
traired eusily in guerilla warfare.
Guerillag have limited liability, For
a poor country, a sufficiently large
ruerilla foree is the on'y solution. We
must start training centres for gueril-
lac and increase the strength of the
ruerilla forces. We all know what
the guerillas have been doing in Viet-
Nam, {n  Malaysia, what they have
dorio cven in our own country. The
Nugas have been using this hit and
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rup tactics. It is a very cheap force.
They get a small amount, and when-
ever there is need, they only operate
near their homes, but they can be
very effective both in offence and in
defence. I think I drew the attention
of the Defence Minister to this point
about a year back, but I do not think
much has been done so far. Therefore,
I would like to emphasize now that
we should have a strong guerilla force
at our command, and not only on our
borders. But we should train some
of our people in the interior also so
that they are available when they are
required.

The next important point is about
the police. ~When they are serving
on the borders., they should be plac-
ed under the cemmang of the local
military commander, Secondly, since
their duties entail a lot of risk, they
should be better equipped. In one of
the articles that has appeared in the
papers it is said that there are men
in the border police who are over
50 vears of age. They will be quite
useful here, but on the border pro-
bably they would not prove very use-
ful.  Therefore, we should improva
our police, have younger men, and
place them under the military com-
mander.

Mr. Deputy-Speaker: 1{e has taken
27 minutes. Two minutes more.

Shri Krishnapal Singh: All plan-
ning in the army is done on the basis
of intelligence which is acquired from
across the border about our unfriend-
ly neighbours. That is a very impor-
tant point. There can be no sound
military planning unless we have good
information about our unfriendly
neighbours. As against China our
army was placed at a disadvan-
tage because we failed to get timely
and accurate information. This I am
sorry to say, has again happened in
Kutch, as pointed out in a letter pub-
lished in a paper recently.

In the letter one of the command-
ing officers has given out that there
were only two companies fighting
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against two brigades of Pakistani for-
ces assisted by tanks. That was a
very unequal fight. No army in the
world would be able to fight with that
ratio, against such ovcrwhelming
numbers.

Since there is no time, I shall re-
serve my other remarks for another
occasion.

Mr. Deputy-Speaker: Resolution

moved:

“This House is of opinion that
the arrangements for defence ot
Indian horders (with Pakistan,
China and Burma) should be fur-
ther improved and their protection
should be under the overall super-
vision of thc Defence Forces.”

Shri Rananjai Singh: Musafir-
khana): 1 beg to move:

That in the resolution,—
(i) for ‘Burma’ substitute——

“wherever  disturbance or in-
trusion by enemies or rebels
is apprehended”.

(ii) after “further improved” in-
sert ‘vigorously”. (1)
Shri Yashpa! Singh (Kuironu): 1
beg to move:

That in the resolution,

for “under the overall supervi-
sion” substitute — “in the
hands”. (2).

Sh Deorao S. Patil (Yeotmal): I
beg to move:

That in the resolution,—
add at the end—

“This House is further of opinion
that detailed survey of all the
strategic border roads con-
necting border installations
with inland military centres
and bascg should immediately
be undertaken gnd its comp-
letion eatrusted ¢n the Border
Road Development Organisa-
tion with adequatc indepen-
dent Budget provision for a
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definite  positive target of
achievements by end of

Fourth Five Year Plan.” (4).
15 hrs.

Mr.  Deputy-Speaker: The amend-
ments and the Resolution are beo-
fore the House. The time allotted is
an hour and a half.

Shrl A. C. Buha (Barasat): It may
be increased; it is a very important
subject.

Mr. Deputy-Speaker: T will ex'end
it by half an hour.

Shri Prakash Vir Shastri (Bijnor):
One hour.

Mr. Deputy-Speaker: All right, one
hour. But just one minute should
be there for Mr. Chakraverti to move
his Resolution. Members should not
take more than 6-7 minutes.

Shri A. C. Guha: At
minutes,

least ten

Mr. Deputy-Speaker: We have not
got 100 minutes; there are more than
ten Members who want to speak.

Shri A. C. Guha: Sir, T congratu-
late the Mover of this Resolution on
bringing this motion before the House
so that the Government may becom::
alert to the seriousness of the prob-
lem and may also take the advice of
the different sections of this House.
It has been a sort of a misfortune for
India that ever from the emergence
of our Independence, we have got
unsettled boundaries with Pakistan. i
think the creators of Pakistan created
that State so that certain problems
may linger on with India and the
development  programmes of India
mav be hampered due to our pre-sccu-
pations with the border problem: It
was a deliberate move on the part
of the creators of Pakistan and Pak-
istan has been justly playing the role
for which it has been created,

China is another neighbour. I should
not say that our Government was wise
enough in dealing with China as a po-
tential source of danger. In spite of
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everything that we may say against
the British imperialism of the 18-19
centuries, we should realise one point
about the s‘rategic question of de-
fence. Simply for the sake of India
they had their posts from Aden up
to Singapore or even beyond Aden,
from Suez to Malta and Gibralter.
They knew the border of India on
the North also cannot be just on the
foot of the Himalayas. It should ex-
tend beyond Himalayas. Therefore,
they tried to extend the borders of
India beyond the Himalayas by creat-
ing a sort of a buffer State in Tibet.
But in our desire for getting the frien-
dship of China we allowed that
State to be liquidated and created pro-
blems for ourselves. We did not then
envisage that China might be a source
of potential danger for India. I
think that judgment should have been
exercised on that point, Now, our
frontiers with China are very diffi-
cult and also most of these areas are
uninhabited or uninhabitable. Inspite
of our claim that MacMahon line is
our border, that line has not been
properly demarcated. So, there were
some disputes as to where exactly
the line would lie. The Government
while at least allowing Chinese su-
zerainty over Tibet, should have been
~lert about the clear definition of the
MacMahon line and the defence of
the line according to our reading of
that line. We have not done that but
we have created serious problems on
the northern side of the country.

Even when the British ruled Burma,
certain territories in the north-west-
ern part of Burma were considered
unadministered areas. They were not
under the actual administration of the
Burma Government. Now, the difficul-
ty is that there is a constant exchange
of nopulation between certain types
of Nagag on this side of the border
and on that side of the border and the
Naga tribals are in a hostile condition.
Inspite of everything, our friendly re-
latian: with Burma and all that, we
shoulq realise that the northwestern
border of Burma is almost in an un-
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sctiled condittion and the writ of the
Burma Government may not very
much extend to certain parts of that
place and it is doubtful whether the
writ of the Burmese Government
would extenq upto the borders on
their side. They have also their
own problemg with the hostile and
rebel Chins and Kachins and other
tribes on the Burmese side and if the
Naga hostiles can have some combi-
nation with the hostile tribals on the
Burmese border, that will create fur-
ther troubles for us,

Due to all these things, the border
problem of India could not be left to
the different States as has been done
so long. A small State like Assam with
very little financial resources has to
face the borders with three countries:
the border of Burma, the Chinese
border and the Pakistan border. In
all these three places Assam js hav-
ing troubles. Similarly, Tripura, g tiny
territory, has to defend our borders
with Pakistan. West Bengal also is a
truncated and a small State and it has
to face the borders of two States. the
Chinese side near Kalimpong ang also
the Pakistan border. The Pakistan bor-
der on the West Bengal side is about
1350 miles and even now it is not
properly demarcated in many places.
Particularly in places where it is
not properly demarcated, Government
should have taken sufficient steps to
protect the borders so that any part
of the border may not be in an ad-
verse possession of a hostile Nagaland.
Our Government have failed in tak-
ing those precautions about the bor-
ders of West Bengal and Pakistan.
Assam and Pakistan. I should not say
much about the western side as there
will be other Members who mav
speak about that but I should mention
at least the present problem on the
Kutch border. Kutch border terrl-
tory is uninhabited and uninhabitable.
But knowing that Pakistan has been
making certain claims over the territory
or ovar certain portions of the terri-
tory, Government should have taken
sufficient precautions to prevent any
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incursion of the Pakistani forces into
the Rann of Kutch,

Having mentioneq the failures of the
Government, I shouwld also mention
the difficulties of guarding so wide
a2 border all the time. It is taxing
greatly the resources of the Govern-
ment.

Mr. Deputy-Speaker: You should
try to conclude now; you have taken
cight minutes. I hon. Members take
more time, I cannot accommodate
many Members who have expressed a
desire to speak.

Shri A. C. Guha: I will require two
or three minutes more. Apart from the
financial difficulties, the House will
huve a geneal feeling that there had
not been sufficient consciousness of
the problems of border defence.

On the East Pakistan side, the
Pakistan' Government had vacated the
border upto about 3-5 miles by the 'mi-
nority comrmunities population. We
cannot do that; we do not want to do
ihat.  There wuas the proposal in
Assam of evicting the population upto
two or three miles of the border. That
is a human problem and I do not think
it would be ever possible. But we
should take care of one point. We
should take care of one point and that
1s that these borders both in Assam
and in West Bengal are generally po-
pulated by minority populationg of
India. That would help inflltration of
saboteurs and fifth columnists from
the other side. That is a point of
which we have not been so much con-
scious and we have not taken precau-
tions. Apart from the question of the
Centre taking over the defence of
the entire border, I would also sug-
gest that there should be some local
rnilitia. On the Pakistan side, apart
from the army, they have got the An-
sars and the Mujahids and the East
Pakistan Rifles. We also should have
a Jocal militia so that the local people
~an he entrusteq to some extent to
defend  the borders. The entire
charge of defending the border should
be on the Centre and not be left to
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the States at all. If the border po-
lice is to be there, I support the view
that it should be a special cadre of
police to be under the supervision of
the Centre and under the guidance
and control of the Defence Ministry.
1t should not be left to the ordinary
State police to protect the border.

st oiwg fRE . ARATT FUnae
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F 9 gve7 get 97 v fem R, @@
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qYF TEATY 1 AT § “amt’ e
LR IEERE LR Lo S
&1 a&d1 & f& v &1 o7 wfveaT 2
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nR §W qFed § vaqr faq A &
A1 fAag § % 5@ d%eT 5 @ “awi”
meg fawm &7 g3 A aw w0 fran
S|

a1 f@ 9 &g 8, g0 1 @l
TG AT TGAT ] | AA-FA N GHEATT,
g # v 7R § A7 wgt e faea wfa
Y faes waz f67 9 §, S ¥ guar
wz e &t € & gwra 4@ q@wEr
3V gH 97 GEE TR & | 4T A% WAL
g grnam g T ? uer gw o Am
ag Hray @ g A A w &
to gmedN ugi wx 43 gu § | arfeem
& 7 IA9 Twhaw 3o fF eadaqr
g 9g W A A qrwIfes  duee
Sew fFar I W@ an, a€ gL & W
aifeza™ Y 9 & ag fagan @
Ffea wifseaa qaT SER F aR F &
fasr wft Soza Fxar o @ 1 SEET
Fw Fur & 7 # gewar § 5 ogE
e F 48 g fe ag gv #1 fde
AT @ AwETT § ) 7€ T # fE oag
g3 9 WFAW FI F, A F uFET
A ®T, gF F wgEfE w2 AR
Ty gfaar § ag awet Y f afeam
o1 g9 g wiEmar, qEE /1T R
2, gufq 59 9w gal &y dy ar
wiawaer #74 ¥ Fr Aar a@y @

T qIfEEE gETS @ 97
9% WIT FIE FL @I E, §9R 2 T
HTAROT FT T §, AT afaw wg-vfa
&1 @ H 94W %1 § 9RTG 6T &
% WIT 9 AT AIUFIT 0@ Tgar
¥ 77 O8 FW q97 @1 8, formd qare
& QWi # 9w Igw 3§ gumy ¢
(% 3% fealy & g8 %z #1 qaw qoox
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¥ A1 =ifgu | g9 &9 F1@ &0 Haw @
f& ¥ gurw H Y S aOET oA
Fr Ao w2 @ i gw Aw qw A
= ¥ R faegw dm7 & o aw
qffET § a9 aF IR a3 24,
7 a% fF witgad 71 nF I Afa W
e & T4 TgAT § T ag ger
aa ¥ gz W oAmr 2

W ug & & gw +7 aF nfeaw
T IF ST &1 KNI £ 937
FW WA | foroere ¥ oft agy IvEa
fe 7, afew waqa gov 3 98 @@
fuffeswdar s wma Y
&Y I9Eq {1 WT4A, a9 IAH! AT TEY
far i | AR gW 3 AT A ad
quay ¥ afg fimr 9, aY @7 A%
gATAY a7 § qrfwera at &t fadava
A W faw e §id | @ w9 oAz oA
IIET FIG@T § T ATST q_r F@C 2,
a1 gAY ggi ¥ faOmTa WO ST & o
¥ guma § f aifeana & fanoag
qafed qET I 93T § | 4T fF A
SeqFal WERA ¥ wE &, g 5@ At
# wfts gzar A g & W AT
aifgn AR WO AW T T@r s F
afts W @9 A7 s Afgw

T e & garg Sgry guIdr
& & fe avg 99 T § 7 gt
arg S T a1 frae & fau werrer
gt & 7 qur gw gAar fren ad aw
§ ? aiferara &1 gwR gand e A
frer a1 & 1 AY 57 S8 & g@ns waw
A A sy ST mA § ? 38 §4y
% g8 afas ot wmEgE W g
grewamm T g i g w am aaw
Feed g # qifetqrA 97 o FE
FIFr =fen 1
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g9 T AT A rEEwr Wy A
s wfge fe gard s & w9
W IBTY I 9 fava-qg fog wramm o
areq ¥ 9g I3 weer § i HA A
Tafa 7 wewa qiw | Afe gafia
wIFT ¥ fag ferdre F & 7 ww
g9 ¥, gda NI AEEEE @A, q
Fq ¥ Tg F AW WIF §FAT § |
zafag gr # g0 vl F @ TR
o #7 ww FE afgg W
qrfEeTta ¥ ATHAT FT qFEAT FAT
Ffzgg |

I IF NT FT T §, AW
g JARE F) afez § Tev &, A 74w
g ? grdfY WY Y agT 7ev v & e
fag 3@ 1 9 fman § 1 g9 wRaarfaa
# wie &, 79 ¥ A% ag ) &, Afew
g¥ A @A §Y qIEAT § | gHIL
nF-AW F A i vy § Wy
dar A A AN Fgfaer § afeae
7 AT A ¥ N Fgfee & 7 QA
¥ gW £ qag AT EY | gH A
i FY qT% #g AT & fF A o Aw-
g1g 4T, 39+ faq @@ v § F1F 7@
agf &, ¢ fgraa 7 @, g9 9% 919
3 ¥ FIT IR W, T6Y 5 garQr
ge-fifa @Y & 1 gF qg T w3
FRY 5 g7 ST ® IGW BT AWK
W AN TF AT WY W F @A A
I, § AW-NE & AN 3TF CF Q47 F
fag WY 3w & @t 7 F7% Al Al
g

#§ wAAW Hxeydal WERA ¥
e Fa =rgar g 5 ag ¥R gwga
F1 TFT FL AT G A T9 {ATET
F 419 §F FeT F GIHT FL | AH
FEAEEAT T9 a9 #1 ¢ {5 arfeea
oix A 1 I s fgar o
wka # wfer & | W fawr R aw
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¥ foelt @ YO 7 & 1 ST wrEAwawar
T 91 31 § 5 o wud a9 Y gy
NI 37 2wt F qar & fFogw Woww
wfE & 1 R gw T T Sew 9ea]
¥ 3, ar fex faa ot 2w & 3g ferma
gt & % ag guTQ a7 "iw JBA &Y
TEATRH X |

T USRI & §19 § qOUA GOMF FY
TEA @ F |

AT T FRET  (HAGI)
JqTeqe WEIRG, U AWAE foa
Y ST AT &, 39 faw & IaFt qurd
ar g | & gwwar g fF oo @ gl
X F I F@E F1 TAFRC T
¥ e ww F1 F1% wnafa agf gy
aifge Fmifs ag at oF Hifs &1 ™
2 g@R W gg S & M7 ar
ez WY ag A 2 R g e
gfea 7E

AT ATHIT &Y W qF A A
Q@Y &, 999 UF 979 a1 gAr 3 & fag
g gA & WX A7 78 & f& caaan
a1 & are w5 AET oY g FmrHr 9T
TR & ATRHY AT AT ATT QT WY AT
ZEl 7 gt 9@ 9T HeAT Wi
AT, G W TH AT H A6 TG
f gw oY gxy T AT Sy AT
¥ §F | qg a9 FWAT F a7 7 gt
ST qE a9 F AR F gh

XX FT g™ T T FA AT AT
A A, W7 TR ag ae g
& H arfawarT 3T g9 9% AT ATER
guT W gATT 758 F1 AW F T €T
AT wY o A1 wfurgeg s famr &,
g9 99 F1 M &1 G 4, 95 W W
favara a8 gt &, WifE ad ax @
T T FI1E A FIW FH 61 7 97T
Té T 1 & ag W agA ¥ faw AW
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[#it 7 waw FAw]

g fo gy e & ag a fag g€ W
9T @ fF aF AT srwworEat
T AW § awd gt fw ag g
F QX FGF A THA 9T HAT
sfager Sw7 A, @ ag sfuge T &)
T A 30 T F1 799 I F dHAr
g H A gl

T gfszaior T G @A g gy
T, aftey ik IEh @w
gIf Taw FT INETE g7 W E
g g ommaT ¢ fF < & awT ew 2
R ww ¥ A w faeee fear g,
a7 ¥ @7 o favg & a2 3wl § @Y
§ 97 € A1 OF g q€t @S A amg
g e gu oiffeqa &1 1 wFvaar
T FTEh AT qrfaFam # oft gy GgE
g f& &t o7 ag /e, q@_E 97 nOAT
mfygeg FAT ¥, g & {54 qar 57
ag =1z, HTAT WS wRr A

gAgETE & & wuwar g AT AT
i1 usarag fE gwag @ e
g fF A oreA g1 2§ At ¥
AT E ) gmA T AT Fq
yrfeeame, 9 W7 FA) & TG FET
g N AN A € AR owmAl &7
SA FAIT F7 & FOIT 1T AT TFAT &

g1 o@ faf@ & g gwE@
Fqew mg gramar 2 fx g omen

srarst # gre F fom, agt a% gy
& fan  fwa @&t &) wawwar g,
FA%y sgErgr 3fsw I F W oW
AT FHIT AT &8 6T T [ GT |
A AT F G Y UT A H.
Z8 g T g1 f& ofsema &
yFRAE gardl wmagNw a9,
gifrandt qegidfaga qifgna & ¥
a0 J7E & o1 1 7« waAnr fear nar
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¢ AT AT HA F7 qF FET ASSHT WA
# WA AIEAT g O gAT 4v
ax A @@ @ FE nE A WY
oF QR WHAT F gHY 90T gAY
aTa T IEIAT A F A AR TR
qAFE gnNAET ¢ fwgAaywv *
wa i FT RGO & {FAY qEwv A g
3w &Y F5EA ALl agd! & | FEA!
WA T BYAT @RI F, ATHT G 3
X gt WY & wrFnEA T § T H
gag FAT AT 9T | WEP T
BEET  WERAT FIT FT  WF AT
gl gg 97 ;@A AWT AT
Ifed @ & [rer F1 gag F7 AT
Iifed 91 WIT T7 YFT & qTH 39
AT aF AF F1 G471 A7 wifgd
ST T qEgl H T omT
g, adf, awg, m afe ®
Fgy giamE & fam adr wE
aFdr 1 arfd 59 93%t g T Q@5
W # it w7 gfqare wife wod
SATAT FT OFATT IE )

@ @ gz 2 & wihaw ar
sgary[ FAE YA AT ET F M
stfufs &1 2 =maz -y 2 f7
FH A TAT YT FT A1 WA 9T
BE w@r g zad @t aw ifage
F YR F A1Z WA FW FTAT F WA A
Fedarfrafs § 2fF smias s 7%
WA FT gEET 2, g @@a A fag g
2 AT F FUT 97 WY TZ WT 2|
IR T AR (D B Al DA TR

gOET a%aar AgY faw sy g A%
oF aF g A ¥

AT AT § gra &Y nan-
FAT gNT IW A T  WIT AT 49T UF
g fA ar oE AT EM #FAEY @
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Iie® gg 9 Al J1 gRIL ATHIT GOV
o ¥ " weqd fear mm @, a@ga
frari®r  E o1 qI AT AT gAY
Nfzat F1 A% AA7 98T,  FAFAT
TawT nFgw famia g1 s wfed fe
gAY draAt F ger Fv A feA
9T Tg AT ITET g grm, AW
fea & =@ g fx fednm fafa,
T qATHT F TGl TT FHFT W
AT wifzd, IS g gEE AT
ST AnfEw,  IAFT HETEl #)ogear
T &Y F4T 91fEA | O OF I
sfea #iw & 1 w9 aF 3 T M
3 fr s farewogen @ &g Al
T drgar & A A awe A
OTHEA F FY @ AR @ S A
% ofrfegfy orfeem R gare amaq
Iufeqa T A E AT NAF 1T gATT
T FTAGAT  IAFT FH AFIEAT
FTAT § 1 WA grT fRy A7 wewT
F1 F&H oy g Y W wv fw oF
A0 oMYE gH AM g 1 %§ &
FATO XX F1 §OF AT w0 |

Fagrmar g f&  ag 1 g@m
gare faa & gga & ama g fean g,
TER] AIHIX FT ¢ AR § AT A0
aifgr 1+ w1 afg qar femm I A
sz F1 gg g7 grm fe Avww A
3E@ F AT HATHI & AT T
FqW T W qg WA Y
T & § gHA WL |

73 weRl & 719 ¥ 1 oy @
@ i awdd F7aT g |

Shri Liladhar Kotokli (Nowgong):
Sir, I welcome this resolution. It needs
no proof that the defence of our bor-
ders, whether western, northern or
eastern needs to be improved. It has
been admitted in this House that often
there have been intrusions into our
borders and more often than not, the
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intruders do occupy certain areas and
they do not go away from there. Our
defence arrangements are such that
we cannot throw them out. It is no
good denying this fact. So, the conclu-
sion one has to arrive at is that the
defence authorities should take steps
to ensure the security of our borders.

So far as the north-eastern region
it concerned, comprising NEFA, Naga-
land, Tripura, Manipur and Assam, all
iie three countries mentioned in this

resolution—China, Pakistan  and
Puurma—surround the borders of this
rugion. Although Burma is not

unfriendly as China or Pakistan are,
the hostile Nagas, as Arun Chandra
Guha has mentioned, have been going
to Pakistan and coming back with arms
and ammunition, after getting training
and they commit hostilities again.!
India. It is through the trritories of
Burma that the hostile Nagas are com-
ing to and fro Fukistan with impunity.
So, that border also has to be protect-
ed effectively.

The peculiar geographical position
of this region has to be kept in mind
and our defence preparation of that
entire region has to be examined from
that point of view. While I do not
undermine the equa] urgency of pro-
tecting the western and northern
borders, in this region, because of the
narrow corridor and the very meagre
transport system there, it is highly
essential that there should be enough
defence potential created within that
ragion with @ view to enable our
defence forces there to ctand against
the aggression till reinforcements
through this meagre transport gystem
can reach them. It is obvious that
reinforcements in this region will be
quite difficult. So, it is necessary that
supplies of men and material for

defence purposes should be built up
there.

I do not know the details of
the defence arrangements, but my

hunch is that this aspect has not been
given as much attention as it deserves.

To protect this border, there should
be quick mobility for our forces. So,
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[Shri Laladhar Gotoki])

I wil] urge the Ministry of Defence to
construct border roads along the
entire border. I am afraid nothing
has been done and no decision has
been taken that the border roads
along the Assam-East Pakistan border
would be taken wup immediately.

Therefore, these 'matters which are
vital for ensuring effective guarding
of our borders in this very vulnerable
area should receive the urgent and
serious attention of the Government.
I am sorry to say that we, who be-
long to these areas, do not see any
signs of such seriousness being attach-
ed to this matter.

Therefore, whether  Government
accept this resolution in this form or
not, it cannot be denied that this
resolution focusses the attention of
the Government on the urgency of
safcguarding our borders, which today
are not adequately guarded. That
has been proved in the Kutch border,
Lathitilla-Dumabari area in Cachar
district where firing is going on and so
also in Dawki in Khasi-Jaintia Hills.

That is happening in Jalpaiguri,
Cooch-Behar and other areas of
West Bengal border also. Wherever

there is a chance they strike us, they
commit incursions and intrusion, do
whatever mischief they like on our

territory and go back or stay with
impunity.
So, we should have our defence

arrangements so  effective and so
efficient that we can strike them back
‘mmediately when our enemies com-
mit any intrusion or aggression on
our Territory and teach them such a
lesson that they do not dare to trike
us again,

In concluding, Sir, I request the
Government to consider the sugges-
tions that at I have made.

sy T (feame) - SuTeR wEMew,
Tw R T ¥ AR ¥ A g Ay ww
STRAT g 1 ¥ Y o Y A ¥
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srar § ) & 3w § fr awi woeR e
T9 /A R Y | I F 7 0% ToAT Fgar
o1 5 TR AT §, I FT A= 7T
Fag wFm o@r

‘T @ T T AR,
TggR & T A G o

et § qx fagar g,
A g=§r w0

aa fad #T Fg3 9 ‘A qgrgz W )
Fagmagm g fr @ gw wr A am
T EN G T CF @ ATE AR A
I 997 9@ | 9ger WA, 1965
¥ T WG F AT THH IW AR
afee ¥ g9 AW Y gET AT R TWOAY
I { AEY TEAT, AT W A} AR
gAR 32 oY I ¥ &% av gArd gu-
feart W 1 ¥fE gge waq,
1965 & I FY TE gF THIA F AR
¥ gH 9 & w7 g3 fAug & 3 arfgd
o ST A€ W Y OF £ A QY
ool FUM, NEAE N &Y a1 qfea=
&, 9@ qF ag F@ ¥ W W AT a%
¢ wfyy a1 §a-wrae T2 grm ar fEar
frew &1 amatemy JE ST 1 AR w9
# a7 favag T A anfgd o

15.32 hrs.

[DRr. SAROJINYI MamsHr in the Chair]

zaQ ara & w F®W F0 A A
# 1 & A T FS g AR ATT 3Mo
T wAER Aifgdn § w9 wraeit § Fa7
a1 ff fergeam #Y 31 F @ 73 AHE
oS @R W AEAEAT F qE&ET T
F oy T g § | W W W & A=
fam fag, ffime fag ik I=m
F Afq N wEETR, T I IGE
AW FY BT FATT Y & Gy TZAT FOH
M ¥ o= @ feem & e gwedt
FY TF FAT FHAT AMET | T JY
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S F FEAT ERO | TEE S @Aq
& w Wi wifE AT o ¥
T 9 9 fadr gt 4t Y 3w F IR
& e mafaal #1 3 fear T
IH ¥ ST QT 9T |

e aT & Afa § are 7 w5
A A R AT 1 Ao T
= F #79 TW I A I FTIH WA,
afem S J IR F g T 9T /IA |
T TE awd o T 97 o T Qe
& Tregafy wg ¥ 7€ AT w4 o 5 gF
EE ®eR geTeRr AT wrfed,
g fewrm w0 & o Afew g
AN AR AT 7 I e
AR IA Y AN T IO FATE | A T
# mae few | gfeew gwR W3
g1  Afe wege &t W W gy Wrs
21 EW TH T AT FI §, A g7
T Frear g, N9 T faAl e
T W 99 g7 § AfRA qifeearT
T FAA AL T AFA | gAY AT
¢ g &Y AT ¥ WY &
fegmma # swar o ofeem #r
AT FT AW H A g9 A & 1 A7
A7 ¢ fr offmm a@r ¥ ofsaT
1 war & qg g 70% ¥ A
forar & ot atg & fegem A qTAe
F it fan € fegeam 1 ST & @y,
afew 3am WY g frar & 1 ST et
F T AT A H Ao A
qA Y

=T a7 & ag A T TR
frfeyddm i e amar &
| 7¢ & fF gar? A o T wERT
wrfeq AT JT Q17 § 478 qE ¥
¥ 74 ¢ fr zw qg T A § | e
THT A A & | W afsEE ¥ §7
9 g1 AFAT & | WEHY ¥ WU 99,
o gfmar & wify @ g 3 fave
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FETC F M & | 7R fava &
X @ g9 ¥ wifa & @y &, Afe
fegem R oiffm # s wify
=T @FAY § A1 IAF AGTEE d W 9T |

& oF AT qTT F@ FI G FWAT |
g fom Ja Rfew Dfr w1 af
W &Y A & W I 41 BT FT g
woag Rfew Aft g w7 W ™
T § 9 a9 a1 fergmma = Wi,
71 o 2w #7 e & @ew g s

it gFT &7 s Aufa TR,
T Wi T8 ¥ 75 & w9 ge@ w1 0w
3" 99 FIAT FEATE | TF FIT O
fag A fqaT mgeaqor weTE A A
gU ¥ grafug o= Sufeaa fear 2
wR TH g3 #) 3g Iufeafq, g T
# qeeR fadaww & 1 qR @ owA
w1 F7F gT T % § i A 97 7z
ST §aer #1 Iufedd g wifed ar
o g & FE AT 1 A7 Iafeqw
&1 Frfgl a1, weRe 2w ¥ | W
7 g1 F met O & g F wEe
# mfesai #7 7§ & 1 5F v A qeAE
AN A - A

0 ag A § fawg ®g § g
s iwm T TnaT e e
SEATA &1 OF 77 § W g 4 fr i a1
sfaer® gary @ i St v g
IW F &AF F Y §T TAEE Ry
og e € 5 2o Y S £ v Wy
W & # oA faan @m0 @er
gfe® gardt At 7Y 7err g FY 3
I8 | o wieargar wrg # 1 39 wharmi
o g7 Fa i g i Ay, o |
g1 741 a7 fF gaw 79 ¥ 0F 3T
F77 gfaw 7 f3a ¥ arow qfperd
STEi # FET T g § ar w67 ag
TR F1 G FIHT FATA AT )
a7t & whmizA & o a, W oy
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[ sTeEE W)

T HegedAT a9 w7 gAW ¥ frafy #1
fawrzar sEd 4, ¥T TIHT A fawor
2 FT 3T Mo Ao FT AT FAT |
=1 St F1 q9 g w1 @ OF
¥ safaq &1, S AWW F A€ 9747 >,
TR SR FEAqU HHrat 7oy § wi
WSt AT ? AR WA A g 53w
T YFE qGT WL § | W IA FT
¥ W=l g @Y g wAed 99 #1 fE
agT § PAWITT T4 F A9 F@1 A
TET & | TAT IHE AIWT AT AV A FN
It A #qHATTE F7H & a A A
a ar ol ¥ s e @ ogfew
F 1T DY gy favaw SzAT o1 T
2 o7 =T & Frt £ A9, ¥4 A Aw
widm 71 9, 3w F1 o wwfEA A
LA

¥ fawe sfagm & o o
Eaar wita F a7 Hwaw W
WA FA A S aizfa w7 R
g wmAdar sl sidzan 2
ar Fg Wi Aamwt  F agediwar &
FO, IAFT NAT AMAGT F FRwr |
affr & 3 w6 Y wEw oAy
gaam frnd @ oza gw a1 sfem
A & @ fam@Er | e
EM & YN AT § 129 FET H gma
Famit A oodew gwt 9
W W reAaAr A wiefeas @i
AT AT A AT WA F ¥ ap
qgA W AT & ofvEw v
® el K faar o afegwim &
N7 & AR A A I T
4 Fv AT AT A1 AT AT A g
o A Az gé § aw feafa 3 i
LAY T o Tear &1 qfag fian
aw ®fv wEE d ) AW H gfE
wH o AA Al Y af oft ==
faa we e @@, afer DA & a1
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v # wgreNt W Wiy {Ae A
IHFT AR E | mETET R A
g Az ¥ fE www A gt
T AT A FEw A TER
faar mar a7 wTd EAT & A
o sfagm A e wRE g Ty
ST AT H1T AT MWl 77 sy
T & A« @ggdy # afraw
frar 2

Haadioaz  wee %t & zard
AT A wgEEvEaT & Al &
=T STET FT@AT 931 1 qE@ weE0
A7E A€ ¢ & Anmas WS W
T § 3T q W fee wamEEay
Y ATEIAIT AGE KT AAT F UF q°
afyg 4 v% gg Gt a1 6 9fzA A
ar &1 g6 W Fg § ame 34T At
77 o gfe as a9y Fmr o®
arnEE ¥ 92 93 gAY f29 &1 Hiw
i J% gw wifg @ s&f|m & ax
TZ EW TT UF G0 AT AT VBT 3, |
g1 fer ZA1 1 99 W4 G5 #
Al [T WA K7 HMH FIA T AT
N IA AT 1 0F A7 FTT FATH FT
wify onfow Fvar =R # A
o omEw WA W@ & fF oaw fEr
97 g F IXF | WY JAT & T
e o @ E 0 AT wBA AT
e Azt ag ¢ fs e afvar
&1 o A I AN F AT A AT AT
IYAT ASAT R AT AAUHT AT A WG~
o % Fwa g BT H A
o @ #1 owwia A J@
/1 S AT W #ar my
oI ¥ ZREY AT [ oA o
&1 qfvsg fagr @@t Az 2wy far
W Fram @2 o ¥ FE
T R TF N gAE A qgi AT I
g ¥ WIBsFA T TIA )
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% 7 avq ag fF gATd T & ofy aq
29 g9 & A syfe Aav faae g
w9 A o dfw e E
o faegia 31 o qw T |19
w® FT I ) TAgEa F AR |
sa s fwan an, & g fFoeE
wTeaw ¥ T WAy A% ag faww W
fo 7@ garr  safw S gATR AT
¥ afrad ¥ar faga 23 & 3790 WY
T £ At & fAxwe ga@r ae A
St IaFY T faeret @ o wfafas
%7 wifew w1 qEdy gl W &
AT | TN HWET 97 A BTge g
ANE 37770 wTA FW KT q9T AFA

70 AT W R AN e -
T a1 1 7 FA JHY TR 9T AT-
wor FFar & stei gATY 2w & frarfeat
¥ g gawar &1 wa Ty ¥ A
qIfFEaTa FT WTFAOT F4T gAT ! FAT
o 2 ¥4 I9FT ATRAO T & TW W
faarr w7 wfgn | IR Y @
9T Ir GATE HT HAT 97 FTE ATFROT
i A8 g7 ™ v N gwey 107
FTAT qEAT |

F9% ¥ FAT TAHT A ATEAT ¥
™ N, AT ¥ Wi §, q &
TATT § A WY agIg 1 afesy faan
3 & a1 w7 A favamgds ww
%1 § fF st aw W A ) qen
&1 WV 3, a1 AT a% @S F s
T 9% ¢, IAN TfeeT A wemr
afas 2 afew w9 g A
7 ¥ 97 Wt 0w faafaange 8, vw
& &, 517 ag 7% & fr fdw 9 T
T 9THT GAIT AW & Fu Ha WYT Ty
T AE FA &AW F Fpr amy
% @ 2? @y d A g
FHA) FT AT A7 g0 1 F wgE
ATEN  OATETC AT FEAT ATEAT E
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f ofz feva fafaeer f&dY 2w &1
TS wIAT , Ay fw o Foor A=A I
FY oY, #Y IRFY qEAT AT HF¥AT B, W
fat 2w Y g TIAT FIAT B AT
I ATHT F W AT 979 AFAY
Ffe AT w7 AR FFAT W7 RFQAT )
AT FATHT FT FIEH AT JOAT A AT
F g A1 g2 F foy wFe H 9%
oA zgfAm, ¥[|T ¥ o AW T
firy 9@ @ fAu gy wEww
fe dfax favigi ¥ Torfas gradq
&t g afew

o A AT TW AW AT ANy P
IqFT UF T@GT q9T IO AX ? (F
faza i = ¥ g gua Afaw faomy
qT veafas favr & frar aw
1947 & T 7, 77 7 fagma @7
mfeem @ 239 #1 &= qErA
2t T I\EY 9% e a4 Y & fE
77 2 a7 I gwrE far A fay
s7 f6r T 2| FAEa A7 F @z
A 2w zfmmr & wa A A foeAn
T 7; 4, TfEEE wwAE § faaAr
FT @ 2 A7 W quA Azegar 71 Afy
a7 e 7 21 afeq feda miEaa
*F grew ' wT2 § qifeeae § A9
forgerm # oo a=e 67 A eafe
FET AFAT T ZWE! AT AMfEO
fis fordw & o9 a9%a & o1 AW &
ufafra watirdia e & o w7 3F-
AT ISATYS? T 77 WY Fir Ty
T famiw wvar sfgny

o ¥ "YA q9AST F1 qUIA BT
T ¥ Iz, FA Y oav e
T ¥ AT IO GAY A FFT @1 IHA
57 g g fr == avwT w1 fawa
17 arg #1 3fem s 97 w1 qae
¢ 5 3g gurdy dmrdt A o0 AR w7
AFAY | TW v gfaesr AWr # faldy
I AT IEY @ | THY FTIU TR FOT QI
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fag &t 1 ag @A G W 9301
o Afawar AR wwEE @7 s
T e ¢ & T @R 8t
YA T H gE WM fgg AT Fw
¥ AwAd 14wz ¥ famiw g zA
=fga

Shri C. K. Bhattacharyya (Rai-
ganj): Madam Chairman, the fron-
tiers of India, particularly in  the
West, have always been vulnerable.
That has been proved in history, But
after partition and the creation of
Pakistan, it has become more and
more vulnerabl!e now. Therefore, we
ought to make arrangements for the
defence of this frontier much more
cffectively than the British Govern-
ment used to do to protect the western
ang north-western frontiers of India.
The eastern frontiers were known to
be <afe. but after the Chinese inva-
sion last time we came to realise that
the north-eastern frontier, which was
regarded ag non-vulnerable, was not
so. In fact, when China brought
heavy tanks 14,000 ft. in that winter,
it was something like a miracle or
something unexpected happening
and was regarded as such. So, that
makes the protection of our frontiers
all around much more necessary and
much more difficult than what it was
before.

Within last 17 years of our inde-
pendonce, it is our misfortune that in
spite of our standing for peace within
and outside India, we are faced with
four cease fires—cease-fire in Kash-
mir, ccase-fire in India-China border,
a so-called cease-fire in  Nagaland,
which goes on prolonging from month
to month, and God knows what is
coming in the Kutch border, for talks
of cease-fire is already there. We
shou'd pause and scrutinise what is
the reason for India, after getting her
independence, within the last 17
years in spite of our policy of non-
alignment and professions of peace
1 home and abroad, being surround-
ed f)y cease-fire all around the border.
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Why is this so? It is something diffi-
cult to explain, difficult even to com-
prehend. What is there in us, in our
policy and in our administraticn
which is inviting these things. This
requires to be considered, scrutinised,
analysed and judged.

What I feel is that the agency
which has dealt with our external
affairs has not done its work effecti-
vely and in the way which it should
have done it. Otherwise, the diffi-
culties with which we are now faced
would have been less than what they

are now. I will mention only two
instances. We gave recognition to
the occupation of Tibet by  China.

But, at the same time, we did not
demand that China should give a
corresponding recognition to the
MachMahon line. If we had done so
at that time, this difficulty about the
MacMahon line would not have becn
there. When Shri Chou-En-lai sec-
ured our recognition of Chinese
occupation of Tibet, we ought to have
secured Chinese recognition of the
MacMahon line. It was of vital
interest to us tp do so because Tibet
and India were divided by the Mac-
Mahon line. But we did not do so.

There is another instnace. We re-
cognized the Durand Line which
separates Pakistan from Afghanistan.
But we did not demand, at the same
time, that Pakistan should give re-
cognition to the MacMahon line,
which is the border between Tibet
and India. I do not understand why
this was not done. Any person with
commonsense would have done it.
I believe there is some element in
the management of external affairs,
who are people acting, not as diplo-
matic agents, people who are not
manipulating at the diplomatic and
political level, but some elements
who think of being Messiah in them-
selves. They did not do even small
things which are very urgent and
very necessary to protect the inter-
ests of India herself?
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The most difficult part would be
the protection of the eastern boun-
dary, to which Shri Guha also made
a reference. There also, while 1
concede that loca]l people might be
used to defend the border by supply-
ing them with arms, the difficulty is
that the local people on all the
borders are not as dependable as the
Jocal people in the borders of other
countries. Here in this House, Shri
Khuda Baksh, coming from Murshi-
dabad, the same constituency which
is represented by 'my hon  friend,
Shri Badrudduja, told the Prime
Minister, and it is on record, “my
constituency is being subverted by
Pakigtan; please save my constitu-
ency”. That constituency was not
preserved and he lost the elections.
That is the difficulty with the local
people.

There js another instance. On one
occasion, the late Shri H. C. Muker-
jee, who was the Governor of Bengal,
had to run to the borders and warn
the people there that he was getting
information that the border people
were harbouring people coming from
Pakistan. He warned them that it
this continued he will be forced to
take severe steps in the  border.
That is the difficulty on our border
with Pakistan, and that should be
taken into consideration.

=Y ama fa¥ : gfussE w@ear,
ft gergTe fag Wi @amt 8
FEHY WY GHeT W2 & qHA w1 §
ag w 3t feufy # ga & wmws 7
ageaqy wem § 1 X ot gonore fag
Y €@ AL AT WA AgAY ST
a4 & fau gigare 341 § AT a@
¥ ot 7g fadzw w31 g 5 qg weig
T I ¢ fv 9y faer fedt aoiy
& A A Tfgm

g M AT g A q wywIa g ¥
TgT #T g UF AT YA FAA Y
™ FA ¥ fAu F97 w7 T ww@T QY
612 (Ai) LSD—8.

Indian Borders

(Res.)
A | g9F & JET ¢ ue wra-
afedt F g@ay wAEfa qEAE
qifgu | 9@ W @3 T FE & f
o AT A 8, g geTd A E
@ @ T gfeew dar g amr #
T AR AW FY 38,000 FHI vfw
& FqgE A FAT Feon w7 fomr
oY 2w wawrfaa fear o T & A fow
B F TIAT F GIETST E) AE AR
forg 2w &7 17 a1 #1 gfagm  qO9g
#1 sfrgE @ 99 2w ® A7 g W fw
g AT Ay & geardy A E A T Ay
¥ W Y ar & W e T @Y awar
21 ¥ qQmaET F Aieft w7 §F o ofaw
A & FRY NG FAT 9gar g fw
W W AN ggaEr g & gw A
¥ FT A9 I Y E W & W W
wre T3 femiz 5@ § 9R & &1 @Aw
T A 2 § A I AT Ag &
f& gara wn fA7as & 91T Zw "o
9T &1 TEAT AE FT qHA |
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0w SR A ATETT A7 45 %93
LA F1 AT FT A THAT § faE
s fewifeow Y wEfEE 2 2w
AT FFAT ATZAT 2, BT W FqAT AT
g E wrAag A | LowTAY #
FfFA @vET FE TIwAr @ omv
qTT AZY @@ qAT & 1 wNT gy N
D a fr frdzd smoem TA Fm
1 & a1 fegam & 19 s A W
AT A FIFT TEAT | WA AT qI—
@ %1 forweT g€ & 7 gurd wwAr av-
w7 w1 FACT ¥ FToor g€ F A
FUTE AT A }E FWAT & W17 A
swaT &1 gt fr gor & maw Hida
feft &1 frr g 2 m Rwwfe
et 7 frdt 2§ & A1 ag wwm A
frft g£ 21 S wm Avaw Foew
X & IA®T TEA gu 7 g qean
AN | FF T2 97 TEART AT
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[ gwarer fag)
T {1 @ d aa ¥ ¥ 39 ) gErwT
T 47 9T A A AATEAY & oA
ag g9 gt fau wwdw #1 aw
afag g

T JATHT FT FF W HEET
faer R gwn Wev freemar
gAT WIS Wt | w &Y =\ wad
1 g3t 7 frar 1 gmTy FAT A A
T G U AR F1 ST A7 A
U T FT g § A1EwT g2 % faar
e wm & mfas 7 g =
T TR e & wrew fafaee & ag =
f& 91 1 g5 fear o, 90A A
g &Y i W IEET 1 qw9G AT A
T | T TAAAe & W wrew fafa-
& {79 A 1 A qfew F g
s w1 fagm fear | gfew sEET
from sE fF g R wr Ay ? z=
mﬁmzﬂﬁmwﬂmgo
UHo Mo # M § | WA TTFT 4gf
o UF0 Hlo ¥ TEHT haelT FUA TS o
s mrag s A ¥ A1 If@ @
AmETT fE/AT 2 gear 41 7 e
7 arfeeam #Y aAr w7 wre fEar
a1 I F T H ATHC T H1 W4T
¥ 7€ | 7® a1 FE g -

“agY g # 7@ o F e § 5T
AT AT F W G A 2w e w1

oa Q& AW § J wE T gy f—
qfew @ & w9t mfsmm A TR
T TN FH WY THIE AT AT
F q1 a7 AT WAwT 9T & gy |

TTHFT o UAo Hio ¥ f@ guw
SR E | ¥R X ag 9T d e fa
FT I 1 g7 § 9T 1 o TAo
Mo ¥ a7 9T § faad ekt wie
zz amat ¢ faawr fr dew fooe i
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AT ] | qE AEAT qFATT G g g,
fez AR Ez A gA G | oEE X AT
¥ gg #9AT gA EOU | QA FEIN ®
a9y 7% AT g faeam & qg foran
q7 —

“Not by parliamentary speech-
es or majority votes are the
mighty questions of State solved
but it is through a policy of
blood and iron.”

FIET F1 WA g7 FT (zdwa F4r
aem | sfre mE g fF fRER A
WA FAAQ @ frarg e fw
7g AR fear W g 1 qend { a9
FIT H qUA Fox F foran, fagae 1
Tt ¥ foar, gwA & oF @9 g
Foot ¥ F foram ag W1 ET A FH-
SR A A MA@ g 7 Fw Ay S|
T B 1 T TG fear mn frag s
S AR gEEES @ Ew A
A FT agT 7§ ) AW A
foq &1 a@ ar ? g A fafew
g fafes &1 g w57 G-
T FT ot | 99 fafew wmw fafa-
T A @ 7| o fomy fr gawmed
e fear o famge f& ofssam
1 T g f@r ) ww fafwes
g T ¥ 91g faware 77 @
& qot a7F § @A Age g fFoag
ITRT AT § A A AT FEAATIT &Y
frFe ST T T 1 Mg AW T AT
TS FEiET T A1 FA Y §
# sgan g f& aEw 37 A7 A
qTET & TH I9ET F1 WG ATHA TG F
TIET Ft —

“garfaaer =1 fifa gromefafeny

Tt T ¥ fagr & wqEw & g
g 5 g @ Fom W oAl am Aol
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qafg 7 *F WO aW aE @A
arfed | Mar wrar wA R fE fomwr
W gew g1 AT § 7@ 77§ Y q7aT
A AT | W gAT AT W AT
FY e woer grT & o o A1 §
e st aw Aoz A M@ & 1 gw-
7 Ay far @ w1 afiwe a @
@A | A g T W & O
fergT= AT FT AT FET AFY 1o

“gfga afaar anr T 43 Age’

g £2 &1 JA WAL § FAT qIM
s gW 41 avg foey W@ A moar
TATHT @ TA A gETY W4 qren
ff &7 &Y G TeT F g9 F @Y A )
ST T ASAT WIHF & T T AT |
AT A A F qoAT 31 @ F7 fAAT
WX GYEY UG W AL Y GFAT €
& 93 a8 FTW B ¥ W gH §9 9
&1 &7 & feasm & g7 gw gA w1
F1 T T qF 1 gH B AT ¥ IIT AfA—
M | gaT0 A aer & faq gfasme
¥ ST WA AT E | IET TH A
A @ f5 a9 g grAw W 9w
HTT T FIX IH 2T FTE W AT
Ffe Qa1 A FIT guRET TEE 9T
W R | TH I § Ogt O A Ty
ST 23 Y TG AL TAT FIAT &
TS FAM TTHA ¥, 757 AT G2/
9 ¥, gEIET AW K | HUH R A
7% § w9Ed F9F &1 g9 " I AT
TET T HIA | GIFT F gAH 9T AV
T R U Y ATRAOUFIGT FT ATAATHY
fam F7 & 47 AT 1 W TA@EA
& Al 71 g 2 Jfw § 9w fm
# W F1 AT I F @I ) -
TAR ¥ fart MY g ¥ Afvd aw
qi¥ 92 & #RT TR SN @
3 1 W@ & gu FAA
fs f 3% awg @F 37 *<A1 Tfgn

(Res.)

AT ot Foorarer fag 1 & 7w Wi
a1 F A qarwaTs 24 § 7 aw
I S T D wfiw FEE

Mr. Chairman: Dr. Aney.

Shri Basumatari (Goalpara): 1
come from the border areas; I may
be given a chance.

Dr. M. S. Aney: (Nagpur): Madam,
I will not take much time. The Reso-
lution before us is one on which 1
believe there cannot by any difference
of opinion in this House. The only
cause for tension is the serious posi-
tion that is created by the Pakistani
aggression on the Kutch-Sind border.
In my opinion, one of the main
reasons for this difficult situation
in which we find ourselves was the
absence of a sense of responsibility
in the minds of those who pursued
the reins of government in their
hands after partition and indepen-
dence was won. They did not un-
derstand what partition really meant.
They had no idea that  partition
created new borders and that the old
borders which existed there were no
longer our border lines. New bor-
ders were created but the creation of
new borders never appeared to them
as a serious matter. In fact, if any-
body insisted on or stressed this
point, there was g suspicion in their
minds that those persons were trying
to create a kind of a regional or com-
munal feeling, or something like that,
because they proceeded under an
idea for many years that India had
no enemies. This was the gospel
on which we fought the entire non-
cooperation  struggle. This was the
gospel which required us to accept
khilafat as a point for fight when the
Mohammedans outside India were
themselves giving it up. This was
the gospel on which we proceeded
a long time. Though we succeeded
in getting independence, no doubt,
the effect of some of these ideas yhich
we had accepted in those days re-
mained there. The effect was that
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some of the most important probtems
which ought to have been the subject
of greal considerations, very minute
decisions and careful revision were
altogether neglected by us. The
border question was one of those
questions.

How were our borders changed?
On account of this partition new
border lines were created. The old
border that was there, considerable
advantage of that was had by Pak-
istan. The Durand Line was there
and they knew their border. The
whole thing was done. The Mac-
Mahon Line was there but on
account of this thing China came
forward and occupied the whole of
Tibet. Yet, we refused to believe
that a change like this was coming in
and that we should be prepared for
it. The change has come in this
way.

Secondly, we have yet to learn as
to how the border territories are to
be administered and what kind of
arrangements are to be made there
with a view to see that our borders
are unchallenged and properly guard-
ed. 'We must keep them in proper order.
We must have proper boundry lines.

A large number of cases occur
because of the negligence of one’s
own border lines. They are bent

upon creating mischiefs. Under these
circumstances, we must see that our
borders are properly safeguarded.

16 hrs.

It is not only the Army that can do
it alone—the Army can fight all right
and can show its valour—but the
Army can do it only if there is the
whole nation standing behind the
Army, if they take pride in what
they do and give them all the help.
Therefore, we must fill the people
with the idea that our country is in
danger and that we must be on a
war-footing. If we are really seri-
ous about our position, we must be
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on a war-footing. We should also
fcel that we are on g  war-footing
and that the questions of default do
not loom large. As to how to add
to our military strength should be
the only problem before us.

Mr. Chairman: The hon. Member
should conclude now.

Dr. M. S. Aney: Just last sentence
and I conclude. How to make our
Army strong should be the one con-
sideration before us in  order to
make the Army sufficietnly strong to
defend our borders and drive out the
aggressors from our saered soil.

Shri S. Kandappan (Tiruchengode):
Madam Chairman, we are discussing
a Resolution of a very serious nature
and I hope that though this is a Pri-
vate Members' Resolution, the impact
of the suggestions made during the
discussion should not be lost on the
Government.

It is most unfortunate that our next-
deor neighbour, Pakistan, should have
fallen into the trap of China and
shoulq behave most inimically to-
wards us. It is rather the unanimous
opinion of all the Members in this
House and all the responsible people
in this country ang anywhere else in
the world that war is an evil—it is
not only an evil, it is a sin. But nor
is it g virtue to enter into negotiations
and order cease-fire when the enemy
is on our soil. This is a serious thing
and we should take note of it. We
reaq reports in the foreign press that
our talk of peace is not genuine and
that we are talking of it because we
are not prepared for war. It may be
that they are wrong but I honestly
feel how can we escape such a feel-
ing on the face of our achievements
that we have shown in the past. Dur-
ing 1962, when we were attacked by
China, there was a humiliating defeat
for us. In spite of our best efforts,
the territory that we have lost has not
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been recovered. Now we hear of
these Pakistani intrusions. It may be
true that they may have some built-in
advantage at some place where we are
not able to withstand the onslaught of
the Pakistani Army. But are we not
justified in making them realise the
danger of attacking India by demons-
trating, by selecting our own vantage
point ang attacking them? If the
Government does not do it, the in-
escapable feeling will be that we are
not strong enough to defend the terri-
torial integrity of our country. T am
sure the Government would not
expect war to be some kind of a
wedding where both parties can sit
aud fix the date. You will not be
given any advance notice of that. It
is expecteqd that the standing Army on
which one-third of our revenue is
being spent would do its duty well
and that whenever there is any intru-
sion or some kind of an attack, they
will retaliate and safeguard every
inch of our territory.

In this connection, I would like to
make one or two concrete suggestions.
It is not that our border is an isolated
thing. We cannot just post our men
like poles to defend the border. It is
only by our demonstrable strength of
defence power that we will be ab'e to
defend our land. In fact, I feel, if we
had taken any steps during 1962,
Pakistsan would not have ventured to
attack us. Now, I am afraid, this
humilisting set-back and reversal from
a small country like Pakistan will
tempt even other countries to attack
us. There is no guarantee that we
wil] always remain friendly with
other countries. For example, on the
southern tip of our land, there is
Ceylon. O course, the present
Prime Minister is quite friendly to us.
But about the previous Prime Minis-
ter there was no guarantee and she
had, I feel, some leanings towards
China and there is no surety that she
may not come back again to power.
Hence, I would urge upon the Govern-
ment to pay their attention to the
Navy also. We cannot ignore any one
a<pect of the defence. 1 feel strongly
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that we should make every effort to

strengthen our Navy.

Sir, so many suggestions were made
by the hon. Members who preceded
me. I would like to add one more
suggestion. We should see that, if
possible, even compulsory military
training is given in schools and col-
leges. It is rather high time that we
should do it. We cannot ignore that
any more. In this connection, I have
to say a little about language though
it is a delicate matter. In my State,
I receive complaints that though the
students are willing to attend to the
training of the N.C.C. anq all that,
they rather feel resentment over the
fact that they are compelled to learn
it in Hindi. What is important is that
we should know the modern techni-
ques and all the knowledge of the
modern warfare. It is not all that
important through which medium it
is being learnt. So, the Government
should not be very adamant on that
and every effort should be made to
avoid such a thing.

I woulq like to conclude by saying
that the time would not be far off
when we proclaim to the whole world
in the words of one Seventh century
Tamil poet: “We are slaves of no-
body, we fear not death”.

Shri Basumatari: Madam Chairman,
this Resolution is quite befltting to the
gravity of the present situation.
Although I could not support it but I
support the spirit of it. As to whe-
ther it should be accepted or not, it
is upto the Government,

Now, the question is how to
strengthen the border areas. We
should be careful about the borders
of the States which are surrounded by
the various foreign countries. My
hon. friend Mr. Kotoki just now
mentioned how Assam is surrounded
on all sides by various foreign coun-
tries. There have been a number of
instances in which the Chinese and
Pakistanis have attackeq our State on
the northern side. But we have done
nothing to strengthen our border
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security. I feel that Government
have not taken up this question in
regard to the security of the border
areas of Assam very seriously. For,
if we go to the details, we find that
whatever we wanted in order to
strengthen the border area has not
yet been done. For instance we have
been insisting that the number of
security posts or border posts should
be increased and the number of the
CRP also should be increased, but that
has not been done. We wanted the
construction of a road all along the
border to check infiltration. But that
also has not been done. Therefore, a
doubt arises in the minds of the peo-
ple whether Government have taken
it very seriously at all.

You might have been seeing in
The Assam Tribune and other local
papers over there how cvery day
there has been intermittent firing
going on in the Latitilla.Dumabari
area. You know also that firing has
been going on on the Cooch-Behar
side as well. You know very well
how Cooch-Behar and Assam are
linked. My hon. friend had given a
very beautiful simile when he said
that Assam, was just like the head
of a body, and the other parts of the
body were represented by the rest of
India; and the small strip of 40 miles
or so the corridor in between Pakistan
and Bhutan was just like the neck.
So, you can easily imagine in what a
vulnerable position Assam is. Its
position is such that Pakistan can do
it any harm at any time that she likes.
The collusion between the iwo neigh-
bouring countries, namely China and
Pakistan, is very dangerous to the
whole nation, ang more so to Assam.

Of course, it might be asked ‘Why
do you not stand on your own legs?
And why are you afraig of them? 1
may tell you that Assam when it was
ruled by native kings was able to
defeat the Moghals seventeen times
and they could not win even an inch
of our territory. History would tell
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you how Assam had been bold enough
in the past. So, it is not as if Assam
does not have the strength. But
there are elements today of whom we
are afraid, and we have suggested,
therefore, that Assam border should
be strengthened to defend itself.

The question of personnel has been
referred to already, but I would not
like to go into that matter in detail.
As a member of the ruling party, I
want our Government to be very care-
ful in regard to the appointment of
persons and also in regard to recruit-
ment of personnel. They should not
always be going in an one-track way
thinking that what policy we are fol-
lowing is always the correct policy.
The policy may be all right, but at
the same time we must be careful. In
the name of secularism, if they do all
sorts of things which are not at all
good for the security of the country,
then I do not think that that kind of
policy can save us. Therefore, 7
woulg request Government not to
depend always on the reports coming
from the State. There must be some
sort of vetoing by the Centre also at
their level to find out whether the
information coming from the State is
correct or not. Here, in the House
itself, on many occasions Wwe have
referreq to many points where there
has been difference, ang where the
reports coming from the State have
been quite different from the report
given by the Home Minister here. So,
I do not know which reports are quite
correct. 1 would submit that Govern-
ment should not rule the country
merely through paper-work in this
time of emergency. I would request
Government to be very careful, and
more so in the case of Assam which
is in a vulnerable position and which
is in a strategic position.

In conclusion, I would stress this
aspect about the personnel. My hon.
frieng Shri C. K. Bhattacharyya has
already said that the personnel every-
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where are not dependable. While
determining the meaning of the term
‘dependable’ and then deciding who is
dependable ang who is not depend-
able, Government must be very care-
ful in regard to the policy that they
are pursuing,

Shri Heda (Nizamabad): Since
there is g very short time at my dis-
posal, I would only refer to the Indo-
Pak border. 1 know that except the
Punjab border ang North-west-of-
Ganganagar border, the rest of our
border is not safe. Only those parts
are safe. I do not think Pakistan will
ever dare to enter our territory
through those borders,

If you look at the content of the
population near the border all over,
what do we see? They do not reflect
the entire community as such. There
are certain communities, minorities, in
greater numbers in these border
areas: may be they are our Indian
Muslim brethren, may be they are our
[ndian tribal brothers. Whoever they
may be, I do not want to doubt their
loyalty. If any such doubts are cast,
thcy become angry. At the same
time, we have to be vigilant and see
that they arc not used for sabotage or
fifth column activity.

The second point is this. There is
great need to raise the morale of these
areas. A practical way has been
shown by one of our friends, Shri
Manikyalal Varma. In a small area.
he has been doing very good work.
A team of 27 MPs recently toured the
Jaisalmer area and saw the good work
he has been doing. I have no doubt
that if a score of Members of Parlia-
ment who come from the border states
follow his example, the entire picture
would be changed.

The thirq point. The Rajasthan
Government has done a very good job
by appointing a Border Commissioner.
His job is more psychological than
administrative or defencive. From
that angle, he has done a good job.
For over 350 miles of area, one Border
Commissioner is there. 1 feel that the
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area per Border Commissioner should
not exceed 100 miles. In that case,
he will be more effective. 1 do not
mean that a lesser person should be
there as Border Commissioner. The
Border Commissioner should be a
high-calibre man who can control, and
can exercise his superiority over the
Collectors. Therefore, men of that
stature should be appointed for every
hundred miles. 1 am sure that if in
the Kutch Border, such a Commission-
er was there, probably what has hap-
pened now would not have happened.

The fourth point is that in these
border regions, we must give military
training, particularly to young boys.
This is a must; without that, morale
would not be raiseq as we want it to
be,

The fifth point is this. Roughly
speaking, the border area people can
be divided into two classes. One
is those who are very much suppres-
sed, the weaker sections of our peo-
ple. It is time that we create leader-
ship amongst themselves by a long-
range programme. I think a very
good job has been done in Jaisalmer
by helping them to cultivate leader-
ship among themselves and by giving
them lang and other facilities, by
uplifting them through education and
other beneficial activities. I think
this is very necessary. If we take all
these steps, the entire look of the
border regions woulq change.

Lastly, T would make the point that
recruitment to the army must reflect
the country. When I visited Assam
in 1962, I founq that the whole popu-
lation there was agitated; an area
which was peace-loving, which had
not seen a war for a number of
centurics wag so much agitated. I
could see the same glow in their eyes
as one could see in the eyes of the
Punjabis, Rajputs or Mahrattas,

Therefore, it is time we broadbased
our recruitment. Mere change of
rules is not enough, because we have
experience of that. Take the case of
the Madras Brigade or any such
brigade. You must make the réeruit-
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ment entirely on a different footing
and see that people from different
arcas have a chance. 1f this is done,
1n course of time, the army wull really
be an integrated army and every
village, every house will fee] that it
has contributed something or other to
any fight that takes place in a border
of the country. If these steps are
taken, we can see a marked change
for the better in our border defence
set-up.

The Minister of Defence Production
in the Ministry of Defence (Shri A. M.
Thomas): The subject matter of th-
Resolution is of topical interest, espe-
cially in the context of the recent de-
velopments on our borders. I am very
happy that Shri Krishnapal Singh has
been lucky in the ballot and this Reso-
lution of such great importance has
ceme up for duscussion.

We had a very useful debate, and
I am happy that so many valuable
suggestions have also been put forward
in the course of the debate. In, fact,
Members from States like Assam,
West Bengal, Punjab.

Shri D, C. Sharma (Gurdaspur):
Nobody spoke from Punjab.

Shri A. M. Thomas: . . . and
Gujarat have taken considerable inter-
est in the security of our borders and
in streamlining the arrangements that
have been made on the borders.

Shri Prakash  Vir Shastri stated
that he had his own doubts whether
the Government realised the import-
ance of the subject matter of this re-
solution. I may inform the hon. House
that the Government is quite conscious
of the great importance of this subject,
I shall presently indicate to this hon.
House the broaq aspects of these pro-
blems and how we have tried to
tackle the various aspects.

1 am also glad that the Members
who participated in this debate have
general faith ang confidence in the
army* and the way in which the army
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can deal with the situation. In fact,
the gallantry and bravery of our army
have never been in question, in spite
of some reverses because of the Chi-
nese invasion. The glory and pres-
tige of our armeq forces is a matter
of which we can certainly take legi-
timate pride.

At the same time, we should not
lose sight of the tremendous role that
has been played by the border police
which has made great sacrifices guard-
ing our frontiers. In fact, the whole
country has nothing but praise for the
police men who have fought so vali-
antly the Pakistani army units at
Sardar post on 9th April. It constitu-
tes a glorious chapter in the annals of
the history of the border police. The
way in which the border police has not
only been able to deal with the situa-
tion on the Gujarat border when they
were confronted by the Pakistan
armies at places like Sardar post, but
also the way in which the police men
have stood the firing and incursions
at places like Latitilla, Dahagram and
other areas on the eastern border,
deserve, according to me, the com-
mendation of this hon, House.

One main thing that we have to
bear in mind when we approach this
question is the nature of our defences
in recent years. Dr. Aney mentioned
that we were for sometime after at-
taining independence, under the honest
belief that we had no enemies. To a
great extent Dr. Aney is correct. In
fact, we were following a policy of
peace and friendship. In international
affairs our policy was of friendship and
amity towards all nations. We also took
things for granted to some extent, and
to start with, we treated every country
as our friend and not an enemy. But
the invasion of China in 1962 came as
a great, rude shock, and eversince we
have tried and we have taken several
stepg to improve the defences of the
country after the massive aggression
in October-November, 1862
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If our defence forces are strong, if
we have been able to strengthen our
defence forces, the hon. House would
agree that that will be in the direction
of safeguarding the integrity of our
borders. That is one primary factor.
Whether these forces are deployed all
along the frontier or not, if we have a
strong defence force, that is certainly
a guarantee for the integrity of our
borders. A number of new divisions,
as has been mentioned on previous oc-
casions, have been raised, equipped
and trained for fighting at high alti-
tudes under extreme climatic condi-
tions. The Army had been equipped
with modern equipment and generally
speaking our defence capability has
improved manifold during the last two
or three yecars. A well-thought out
plan for improving communications in
bordar areas is being rapidly imple-
mented. The House knows the won-
derful work that has been done on the
borders by the border roads organisa-
tion and it will certainly improve our
capabilities to guard our own fron-
tiers . . .

Shri Heda:
way to go.

We have still a long

Shri A. M. Thomas: Even then, the
steps that we have taken in recent
years, Mr. Heda would admit, had been
in the right direction and those who
had gone to the border and seen the
roads would certainly join with me
in saying that we have done a wonder-
ful job there in the matter of the
border roads.

Defence production also is steadily
increasing and in the course of the
debate on the defence grants, jt has
been made clear how our defence po-
tential has increased and how the
defence production has also increased
manifold and an increasing proportion
of our total requirements of armg and
equipment iS now being met from
indigenous sources and we are, if I may
say so, on the road to self-sufficiency
in the matter of arms and ammuni-
tions. The House is also aware of the
Five Year Defence Plan—it is not co-
terminug with the other Five Year
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P.an—but there is a defence plan and
that covers the period 1964-69. All
this will certainly help us in defending
the borders of our country with our
neighbours. It may also be borne in
mind that in spite of all these, it would
not be possible to prevent hostile
neighbours from creating incidents in
our borders and even organise minor
incursion; on our territory which has a
frontier of several thousands of miles.
Of course a border incident or even
if it is a minor incursion into our
territory, it does not really threaten
the security of the country; it is irri-
tating no doubt; it is demoralising, as
the hon. Member here says. When we
consider the overall plan, we have to
take the realitieg into consideration.
While it would not be possible to
guard every inch on the thousands of
miles of our frontiers, there are cer-
tain points at which we must main-
tain the closest guard and naturally
the hon. Members would not expect
me to disclose the points which we
consider to be very jmportant from
the strategic point of view and in
those areas we are certainly having
the necessary precautions and we are
guarding those areas although I would
not be in a position to disclose to the
House which areas are they where we
have deployed our forces. If we re-
act tp every incident by sending large
forces to deal with it, we shall be
strong nowhere and, I would say, weak
everywhere. There is probably no
country which could guarantee the in-
tegrity of every inch of jts political
borders. Some countries even at the
risk of losing certain parts of their
borders would concentrate in certain
other areas which are more vital ac-
cordig to them. These strategic consi-
derations shoulq govern our policy
rather than an attempt to guard each
and every part of a long drawn out
frontier.
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Now, I will attempt to place before
this hon. House the various sections of
our frontiers and the problems which
we confront within these various sec-
tions, The frontiers of India lie dlong
those of four other countries we have
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Nepal as our neighbour, Burma, China
and Pakistan. I will take country by
country and then I will also deal with
each country sector-wise also. Our
relations with Nepal, as the hon.
House is aware, are quite cordial and
the border between that country and
ours poses no problem at all. What
about Burma? Some Members have
referred to our border with Burma?
In fact, our frontier with Burmga has
also always been peaceful in the sence
that as far as the relationship between
that country and our country is con-
cerned, it js extremely cordial and
peaceful and friendly. The relations
with the Government of Burma have
throughout been friendly. The only
problem that has arisen in regard to
that country is that hostile and dis-
gruntled elements have taken advan-
tage of the tarrain or both sides of the
border for access to Pakistan where
they can get arms, ammunition and
equipment and training in their use.
The case of the hostile Nagas is most
relevant in this connection. To pre-
vent such movements, army and police
units under the operational control of
the army are deployeq on this border.
So, that part of the objective of this
Resolution is already met so far as
that border is concerned. It has not,
however, been possible to completely
stop the movement to and fro of
hostile persons between India and
Pakistan via Burma. The reasons for
our inability to control such move-
ment have been disclosed at length
on previous occasions, too, on the floor
of this hon. House. All that I would
emphasise at this t is that there
is no border defence problem ag such
in this area, though the army is in
operational control of this sector of the
border for the specific purpose men-
tioned earlier, that is to say, the hos-
tile elements within our country
should not take advantage of the bor-
der as well as the hostile elements in
Burma also should not take advan-
tage of that border.

Having dealt with Nepal and Burma,
I shall now come to China. The res-
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ponsibility for the protection of our
border with Tibet and Sinkiang al-
ready vests in the army. All security
forces deployed for the protection of
these borders are under the army’s
operational control.

16.33 hrs.

[SHRI SONAVANE in the Chair]

But here again, a dispersion of the
armed forces to guard every point
would not only be unwise but would
be dangerous, Therefore, some points
are held more lightly than others.
When I say that some points are held
more lightly than others, hon. Mem-
bers should not be under the impres-
sion that we are not alive to the gra-
vity of the situation and that the Gov-
ernment is not anxious to guard our
borders.

Then I will come to Pakistan. In
fact, the entire House ig rather dis-
turbed about the positions vis g vis the
borders with Pakistan. Regarding our
borders” with Pakistan also, I will
divide the areas under three heads.
The first head is the international
border between Jammu and Kashmir
State and West Pakistan, and the
cease-fire line in the Jammu and Kash-
mir State. That is the first sector.
What is the position as far as this
border is concerned? This border and
the cease-fire line have, since 1949,
continually been the scene of repeated
violationg by our neighbour who evi-
dently believes it to be in her jnterest
that there should be a state of perpe-
tual small-scale warefare in this area.
In fact, the tactics of Pakistan
amounted to keeping the tension all
along these borders and now these
tactics have also been adapted to other
areas. Ag the hon. House js aware,
the army is responsible both for this
stretch of the border and the cease-fire
line. So, as far as this sector is con-
cerned, it is taken care of by the army
and what has been envisaged in this
Resolution ig also met. All possible
measures are taken to protect our
territories and our citizens from arm-
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armed irregulars. There have been
several cease-fire violations and be-
cause of the steps that we have taken,
the loss of life and property that we
have been able to inflict on Pakistan
is much more than what Pakistan has
been able to inflict on us.

I will come to the next sector, the
border with West Pakistan. This
bordar between the States of Punjab
and Rajasthan on the Indian side and
West Pakistan has, for some time, been
free of Incidents involving the armed
forces. It is noteworthy that this
border has been surveyed and demar-
cated on the ground. So, there had
not been any possibility of Pakistan
coming in under some pretext or
other on the basis that the border has
not been demarcated.

Some portions of the border bet-
ween Gujarat and West Pakistan have
yet to be demarcatad. The House is
aware of the recent occurrences on
the Kutch-Sind border. The border
with West Pakistan had so far been
normally looked aftar by the State
Governments concerned, with the
help of Special Armed Police units.
Now we have placed the responsibility
for the protection of the Kutch-Sind
border on the army. It is a very live
border and the army as in complete
control of it.

AN am ;. FATHE AT fearqes
;g
Shri A, M. Thomas: As far as we
are concerned, there is absolutely no
dispute about Kanjarkot. It is our

territory and it is within the bounda-
ries of our country.

The other sector jg the border with
East Pakistan. Generally speaking,
this border is also the responsibility of
the State Governmants, except the
Assam-East Pakistan border, which is
under the operational control of
the army, which provides the neces-
sary spport and supervision over the
special border police employed for
border protection duties. I may as-
sure the House that the army has
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been eminently successful in this task

and that the casualities inflicted upon

the intruders are far larger than any

we have suffered.

As the House is aware, there have
been a number of incidents on the
East Pakistan border, particularly in
the Lathitilla-Dumubari area  and
Gobindpur village in Assam, the Dah-
agram aréa in West Bengal and the
Karrangicherra area in Tripura.
While these incidents are deplorable
and have caused unnecessary suffering
to our people, the golution is not to
involve the army in the task of pro-
tection of this bordar. The Special
Police here have given a very good
account of themselves and Pakistan
has not been allowed to benefit by
her aggressive and violent tactics.

Some hon. members have referred
to the reorganisation of the border
police. I may inform the House that
the question whether the constitution
of a Central Police Force would be
better under the circumstances is
engaging the attantion of the Govern-
ment. At the same time, I may assure
the House that even in cases where
the borders are being manned by arm-
ed police units mainly under the con-
trol of State Governments, the Central
Government take a great deal of in-
terest in their organisation and equip-
ment and arrangements are in hand
for improving their training and super-
vision so that they can discharge their
duties with greater efficiency.

These facts pointed out by me make
it clear that whenever it is necessary
to do so, the responsibility for the
protection of a particular stretch of
the border ig assigned to the army.

The House will appreciate, however,
that it will be against the overall in-
terest of the security of the country to
string the Army out in small units all
along the frontiers. The army of any
country has to be conceived as a strik-
ing force and must, therefore, be in a
position to deploy itself in such a
manner that it can inflict substantial
damage on an aggressor at a point of
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its own choosing. If the army is sad-
dled with the rasponsibility of looking
after every inch of our extensive fron-
tiers, it would have to be of a very
large size. The maintenance of such
an army  would strain our resources
unnecessarily. In fact, this strategy
has to a certain extent been appreciat-
ed by hon. Membars of this House. In
the course of the short discussions that
have taken place off and on after this
Pakistan intrusion in the Kutch bor-
der, the question has been posed by
some hon. Mambers why, if that ter-
rain is unfavourable to us, we should
not take advantage of other areas.
That itself shows the consciousness
among the hon. Members themselves
that as far as the dafence of the bor-
der is concerned we will not be in &
position to stretch our army all along
these borders with Pakistan and China.

Even when a border is peaceful, it
has to be policed for the purpose of
enforcing customs and immigration
laws and to prevent the escape of
offenders. Such enforcement of the
laws is essentially the task of the
Police and cannot be performed by
the army which is raised and trained
with an entirely different objective.
When the country across the border
is hostile, unpleasant incidents are
bound to occur particularly when that
country feels that such incidents help
its national policy, as perhaps Pakis-
tan feels. Unlike many international
borders in other parts of the world,
our border with Pakistan has to be
policed by armed police units who can
meet force by force. As I have al-
ready indicated, at the very outset,
our armed police in the borders have
given a glorious account of themselves.

Mr. Chairman, some hon. Members
have raised the question of strengthen-
ing of our intelligence machinery. In
fact, 1 may inform the hon. House
that our intelligence machinery has
been expanded considerably especially
in the recent years. In fact, the
method of collation and assessment of
the information that we receive from

MAY 7, 1965 Indian borders (Res.)

13902

several sources has been improved.
We have also a joint intelligence
machinery, a committee which consist
of representatives of the External
Affairs Ministry, of the Defence Minis-
try and the Ministry of Home AfTairs.
There are also representatives of the
army intelligence, naval intelligence
and air force intelligence. This joint
intelligence machinery is to collate
and assess the information that they
get from various sources, so tha{ the
improvement and strengthening of the
intelligence machinery is ever in the
attention of the Central Government.

Apart from these economic and
tactical arguments, it would be neces-
sary to invite the attention of the
House to the possible undesirable con-
sequences of opposing armies facing
each other across the border, for it
must be remembereq that if in any
sector we substitute the police by the
army, the other side wil] follow suit
and when two opposing armies face
each other across the border, there is
always a danger that minor incidents
may escalate into a major battic.
This is a matter of general policy and
1 hope the House would appreciate it.
There appears, therefore, no reason,
as envisaged in the Resolution, to
hand over the protection of the entire
frontier of India at one stroke to the
army. As has already been stated by
me, wherever we find that our neigh-
bour is employing the army in the
borders, we will call upon the army
to support the police. In this manner
the army can devote its attention on
training so as to improve progressive-
ly its potential as a striking force
against an enemy who casts covetous
eyes on any part of our territory.

Although I am in sympathy, and
certainly the House is also in sympa-
thy, with the spirit of what the reso-
lution eludicates—in fact, it is a reso-
lution of a genera] character and the
amendments are also of that nature—
it would not be possible far the Gov-
ernment to accept this Resolution.
But, at the same time, as [ have -
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ready assured this hon, House, the
various suggestions that have been
made in the course of the debate
would certainly engage the attention
of the Government. As I have stated
already, wherever it has become
necessary, the army has taken control
of the situation.

In the light of what | have stated
and the assurance that I have given,
I trust that the hon, Member, Shri
Krishnapal Singh would find his way
to withdraw the Resolution, becausc
the Resolution that he has tabled and

moved has certainly served a very
useful purpose.
Shri Krishnapal Singh: I had cer-

tainly thought that the Government
would gladly accept the innocent iype
of a Resolution that I had moved,
especially the Defence Ministry, whom
it would have helped in building up
their strength. The reply of the
Defence Minister is in effect a confes-
sion of weakness. He says that we
cannnt station our troobs in every inch
of the borders. That is quite true. I
said the same thing. Wherever we
cannot have the army, we must have
the police. But if we have a suffi-
ciently strong army on the border and
reserve, the enemy or the aggressor
will think twice before he comes and
occupies our territory,

Now, according to the Defence Min-
ister, everything seems to be all right.
1 ask him: if everything is all right, if
other people come and occupy part of
our territory, why are we not in a
position to go and occupy part of
their territory? The very fact that
we have failed to do so, we have not
been able effectively to retaliate
proves that we have not got sufficient
strength.

I am prepared to concede that we
are better off than we were two or
three years back. But I must say that
we are not sufficiently strong to meet
the combined strength of the two allies
opposing us, and that is why I say
that if we want to defend our borders
effectively. we must be serious, we
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must give the top-most priority to the

Defence, which the Government has

not given it.

I shoulq have thought that the
Defence Minister would come here and
blame his colleagues who are not help-
ing him, by saying that his Ministry is
not getting top-most priority. We
must give it top-most priority. We
must concentrate on a few things like
defence, fooq etc. instead of trying to
run after everything. Once our bor-
ders are secure, we cap devote our
attention to other matters also. What
is the use of having big factories, oil
refineries and multi-storey buildings
if our borders are not safe? When
our borders are not secure, what is the
use of doing this, that and the otner?

We seem to have too many fingers
in the pie and my sole object is to ask
the Government to give defence of
the borders the top-most priocity.

1 was hoping that Government
would accept this Resolution which
was couched in very modest language
and which, I am glad to say, has been
supported by every section of the
House. I would again like to empha-
size that the Government should
accept the suggestions which have
been placeq before them by cvery
section of the House and accept this
very innocent Resolution. We only
want that our borders should be
secure. They should build up
strength. You cannot possibly place
men at every inch of the soil; every-
body knows it, even a child knows it.
But if you are strong, the aggressor
will think twice before he ‘ries to
cross the border. We are not suffi-
ciently strong. I ask: Where is the
need to stop recruiting? What was
the need? Had our opponents reced-
ed?

Shri A. M. Thomas: Who said that
recruitment has been stopped?

Shri Krishnapal Singh: The pace
had been slowed down. It has prac-
tically been stopped.

Another point that [ would like to
emphasize and which is just‘ as
important as any other is the tighten-
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ing up of security. For want of time
I could not lay stress on it. I think,
the Government documents them-
selves are responsible for breach of
security. Everywhere when we start
a new factory, we tell the world where
our ordnance factory is going to be
located. These days it is a very dan-
gerous proposition.

Other secret information somehow
leaks from our offices. We must
tighten up security. During the last
war there were instances which led to
serious losses. Careless words of a
mother at a grocer’s shop ied to one
of the troopships being torpedoed in
the Indian Ocean by the Japanese.
That is a very dangerous thing. There
was a lime when the families of Gene-
rals used to live in Simla and they
used to write to their wives on mili-
tary matters and two or three Gene-
rals were taken to task during the
last war. Therefore we must prevent
leakage of information. If intelli-
gence Is important in securing infor-
mation about military matters of our
cnemies, security is important in deny-
ing the leakage of information to the
cnemy. So, sufficient stress should be
laid on that subject,

I would like to emphasize once
again that I hope the Government
will accept this suggestion that now
onwards they are going to give the
topmost priority to defence and will
concentrate only on a few of the
things and not try to do too many
things. At this time we cannot suc-
cessfully do it. Defence, which has
been neglected for so many years, can-
not be built up in a day.

I woulq also like to suggest that
before we are strong enough, we bet-
ter be in search of a really good ally,
a good friend, who will stand by us in
time of need. Whoever that are, that
is for the Government to decide; but
we must have it. That is the only
way to put our defence right so long
as we have not been able to build up
our defences satisfactorily.
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Before I close 1 would like to pay
my tribute, as also on behalf of the
House, to our jawans who laid their
lives on our borders and to those who
are serving the country under very
difficult conditions. I hope, the House
will support me and that we should
be able to carry this Resolution. I
press this Resolution to a division.

Mr. Chairman: There are three
amendments to this Resolution.
Amendment No. 1 is by Shri Rananjai
Singh. Is he pressing for it? He is
not here. So [ will take another one.

Shri Surendranath Dwivedy (Ken-
drapara): The amendment is before
the House. If it is not withdrawn, it
is to be put to the vote of the House.

Mr. Chairman: All right. I now
put the amendment of Shri Rananjai
Singh to the vote of the House.

Amendment No. 1 was put and
negatived

Mr. Chairman: I shall now put
Amendment No. 2 by Shri Yashpal
Singh,

Amendment No. 2 was put and negu-
tived

Mr. Chairman: Then, Amendment
No. 4 is by Shri Shivaji Rao S. Desh-
mukh Shri D. S. Patil and others. Are
they pressing for it?

Shri D. S. Patil:

Amendment No. 4 was, by leave with-
drawn

1 withdraw it.

Mr. Chairman: The question is:

“This House is of ovinion that
the arrangements for defence of
Indian borders (With Pakistan,
China and Burma) shouid be fur-
ther improved and their protec-
tion should be under the overall
supervision of the Defence
Forces.”

Let the lobbies be cleared.
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Daljit Singh, Shri Mehrotra, Shri Braj Bihari Shakuntala D#%ii, Shrimati
Das, Shri N.T. Morarkas, Shri Sharma, Shri A.P.

Dighe, Shri More, Shri K.L. Sharma, Shri D.C.

Dorsi, Shri Kasinatha Mukane, Shri Shastri, Shri Ramansnd

Dwivedi, Shri M.L.
Ganga Devi, Shrimati
Gowdh, Shri
Hansda, Shri Subodh
Hazarika, Shri J.N.
Himatsingka, Shri
Jadhav, Shri M.L.
[oshi, Shrimati Subhadra
Kamble, Shri
Kandappan,Shri S.
Kedaria, Shri C.M.
Khadilkar, Shri
Kotoki, Shri Liladhar
Kripa Shankar, Shri
Krishna, Shri M.R.
The Minister of Communications and
Parliamentary Affalrs (Shri Satya
Narayan Sinha): My vote has not
been recorded even thoueh 1 hal
pressed the button.

Mr. Deputy-Speaker: The resuit of
the division is ag follows:
Ayes: 10; Noes: 87.
The Resolution was negatived.

Muthish, Shri

Oza, Shri

Pant, Shri K.C.

Patil, Shri D.S.
Patil, Shri T.A.

Raju, Shri D.B.
Raju, Dr. D.S.

17-02 hrs.

RESOLUTION RE: CEILING
URBAN PROPERTY

Shri P. R. Chakravertl (Dhanbad):
I beg to move:
This House is of opinion that
suitable measures should be taken

*Half-an-hour discussion.

ON

Musafir, Shri G.S.
Niranjan Lal, Shri
Pande, Shri K. N.

Patel, Shri Rajeshwar

Prabhakar, Shri Navai

Ram Sewak, Shri
Ramshekhar Prasad Singh, Shri
Rananjai Singh, Shri

Sheo Narain, Shri

Sinhs, Shrimati Ramdulzri
Sinha, Shrimati Tarkeshwari
Sonavane, Shri
Subbaraman, Shri
Subramanyam, Shri T.
Thomas, Shri’A.M.
Tiwary, Shri D.N.

Tiwary, Shri K.N.

Tiwary, Shri R.S.

Tula Rum, Shri

Uikey, Shri

Upadhaya, Shri Shiva Duu
Vaishys, Shrl M.B.

Yadab, Shri N.P.

to introduce ceiling on urban pro-
perty, commensurate with the
policy adopted with regard to
rural areas.”.

Mr. Deputy-Speaker: The hon Mem-
ber can commence hig speech on the
next day.

Shri D. S. Patil (Yeotmal): I
move my amendment.

also

Mr. Deputy-Speaker: Not now . He
can move it on the next day.

17.03 hrs.
*SUPPLY OF SHOES TO

Mr. Deputy-Speaker: Now, we shall

MINERS

take up the half-an-hour discussicn to



